4657

BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 392 OF 2022

IN THE MATTER OF:-

PROSOON PANT & ANR. ... APPLICANT
VERSUS
UNION OF INDIA & ORS. ....RESPONDENTS
INDEX
SL. | PARTICULARS PAGES
NO.
1. | Response/ Reply On Behalf Of Uttar Pradesh 1-4
Pollution Control Board
2. | ANNEXURE-1 4-7
True copy of those letters
ANNEXURE-2 8-9
True copy of the reminder dated 17.01.2026
ANNEXURE-3 10
True copy of the letter dated 20.01.2026
ANNEXURE-4 11-13

True copy of the letter dated 21.01.2026

NEW DELHI
DATED: 17 .01.2026

(PRADEEP MISRA & DALEEP DHYANI)
Counsel for U.P. Pollution Control Board
138, New Lawyers Chamber,

Supreme Court of India,

New Delhi-110001

(M.) 9810252518

Email: pradeepmisra@yahoo.com



mailto:pradeepmisra@yahoo.com

4658

BEFORE HON'BLE NATIONAL GREEN TRIBUN
PRINCIPAL BENCH, NEW DELHI

OF 2022

ORIGINAL APPLICATION NO. 392

IN THE MATTER OF:- (
PROSOON PANT & ANR. .....APPLICANT |

VERSUS

UNION OF INDIA & ORS. ....RESPONDENTS

RESPONSE/REPLY ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD

I, Vikas Mishra, S/o. Shri Ganga Sharan Misra, aged about 45 yea{s,
Regional Officer, Uttar Pradesh Pollution Control Board, ' Greater
NOIDA, U.P. do hereby solemnly affirm and declare as under:

1. That in the abovenoted capacity, am well conversant with the
facts and records of the present case, hence am competent to

swear this affidavit.

2. That the abovenoted case came up for hearing on 30.10.2025
when this Hon’ble Tribunal passed the following order:

“1. The previous proceedings show that out of 63
projects examined by the Joint Committee, 22 projects
were found not to have used groundwater. The Tribunal
in the order dated 29.07.2025 had noted that 14 projects,
out of these 22 had not submitted their record relating to
source of water with the Member Secretary, UPPCB and
NOIDA/Greater NOIDA Authority.
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2. In the sajd background, the Tribunal had directed that
On submission of the record the Member Secretary,
UPPCB and NOIDA/Greater NOIDA Authority will verify it
and submit the verification report before the Tribunal.

3. No such verification reports have been filed by the
NOIDA/Greater NOIDA Authority, though the response
on behalf of the UPPCB dated 25.10.2025 has been
filed.

4. Learned Senior Counsel appearing for the Greater
Noida Authority has submitted that the notices were
issued to all those who had not submitted their response
and as on today, out of 22, only 12 are remaining who
have not submitted the response. The same is the stand
of Counsel appearing for the UPPCB. Learned Counsel
appearing for the Noida Authority also seeks to place on
record the verification status in terms of the previous

order.

5. Hence, we give further four weeks’ time to the UPPCB
and NOIDA/Greater NOIDA Authority to place on record
the updated verification status in terms of the previous
order dated 29.07.2025.

6. List on 27.01.2026.”

3. That it is submitted that the U.P. Pollution Control Board has

received only 10 representations and remaining 12 have not
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Submitted any response. Therefore, in order to verify illegal
abstraction of groundwater, Regional Office, U.P. Pollution
Control  Board, Greater NOIDA has sent letter dated
10.12.2025 to the Chief Executive Officer, NOIDA, informing
him that NOIDA should verify from their record as to how much
treated STP water was taken by these 22 projects. Similar
letter was also sent to Chief Executive Officer, Greater NOIDA
Authority. True copy of those letters are being enclosed

herewith and marked as Annexure-1 (Colly).

. That no reply was received either from NOIDA or Greater
NOIDA, hence reminder was sent on 17.01.2025 to NOIDA as
well as Greater NOIDA. True copy of the said reminder is being

enclosed herewith and marked as Annexure-2.

. That the Greater NOIDA Authority vide letter dated 20.01 .2026
has informed to inform them project cost of 22 projects so that
1% of the project cost can be imposed as penalty. True copy of
the said letter is being enclosed herewith and marked as

Annexure=3.

. That in response to the said letter the UPPCB vide letter dated
21.01.2026 has sent the project cost of 21 projects as the
project cost of M/s. Galaxy Plaza, Plot No. CS-4/GH-01, Sector
4, Greater NOIDA, Gautam Budh Nagar was not available.
True copy of the said letter is being enclosed herewith and
marked as Annexure-4.

-

ATTESTED DEPONENT
A's Kol <. Garg

Ve eas
Regj No.-2874

G.B. Nagar
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VERIFICATION: s of
|, the above noted deponent do hereby verify that the conte

; art of the
above affidavit are true to my knowledge and belief. No p o
ere form.
same is false and nothing material has been concealed th

Y, 2026 AT
VERIFIED ON THIS DAY THE 2% DAY OF JANUAR ‘
GREATER NOIDA.

DEPONENT
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5. Hence, we give further four weeks’ time to the UPPCB and NOIDA/Greater NOIDA
Authority to place on record the updated verification status in terms of the previous order

dated 29.07.2025.
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......... 4. Learned Senior Counsel appearing lor the Greater Noida Authority has submitted
that the notices were issued 1o all those who had not submitted their response and as on today.
out of 22, only 12 arc remaining who have not submitted the responsc. The same is the stand
of Counsel appearing for the UPPCB. Learned Counscl appearing for the Noida Authority
also seeks to place on record the verification status in terms of the previous order.

5. Hence, we give further four weeks™ time to the UPPCB and NOIDA/Greater NOIDA

Authority to place on record the updated verification status in terms of the previous order
dated 29.07.2025.
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SN Namec and A
: : ddress of the Project
Ajnara Sports City P
1 B iiceh y Plot No. SC -02, KP-5 of Scctor 27, Greater Noida, Uttar
—
2 A aatra \ . ..
maatra Homes (Nandi Infratech Pvt Ltd) GH 02C Sector 10, Greater Noida
3 ;:‘“‘::;““ arden, (Promoter- Arihant Infrastructure Pvt. Ltd.), GH-07A, sector-1, Gr.
4 ATS Dolce Phase 2 (Domus Greens Pvt. Ltd.,)Plot No. GH-12A, Sector Zeta-
1, Greater Noida, Uttar Pradesh
5 ATS Homekraft NobilityPlot No. 1/GH-04, Sector 4, Greater Noida, Uttar
- Pradesh
s |ATS Kabana High (DAR Infra Ventures Pvt. Ltd.,)Plot No-C-01, SECTOR -
04, Haibatpur, Greater Noida, Uttar Pradesh
7 Cherry County, ABA group-county Infrastructure (P) Ltd., GH-05B, Techzone-1V,
Gr. Noida west.
8 Ecovillage II Plot No. GH-01, Sector -16B, Greater Noida, Uttar Pradesh
~ - 9 |Emenox La Solara GH 04 Sector 16, Greater Noida, Gautam Budh nagar
10 Eros Sampooranm ( Ajay Enterprises Pvt Ltd.), GH-01, Sector-2, Gr. Noida west.
1 Galaxy North AvenuePlot No-GC-3/GH-01, Sector 4, Greater Noida, Uttar
Pradesh
1 Galaxy Plaza CS-04/GH-01, Sector-4, Greater Noida West, Gautam Budh
nagar
13 Galaxy ShoppePlot No-GC-3/GH-03, Sector 16C, Gaurcity-2, Greater Noida,
} Uttar Pradesh
14 Nirala Estate (Promoter- Nirala Infratech (P) Ltd.), GH-04, sector- Techzone-4, Gr.
Noida
North Avenue-IIPlot No-GC-3/GH-03, Sector 16C, Gaurcity-2, Greater
o Noida, Uttar Pradesh
Paramount Emotions (Promoter- Paramount Propbuild Pvt Ltd.), GH-05A, Sector-
16 01, Greater Noida.
17 Ratan PearlsPlot No. GH -01, Sector-16, Greater Noida, Gautam Budh nagar
Samridhi Grand Avenue Plot No-GHO09D, Sector- TechZone - IV, Greater
e Noida West, Gautam Budh nagar
Sports VillagePlot No. SC -02, KP-5 of Sector 27, Greater Noida, Uttar
> Pradesh
Stellar Jeevan (Promoters- Stellar constellation projects Pvt. Ltd), GH-03, Sector-01,
20 Greater Noida West, G.B. Nagar
21 Supertech Ltd., Ecovillage-1, Plot No.-8, sector-1, Gr. Noida
2 Trident Embasy (Promoter- Trident Infrahomes Ltd.), GH-01, Sector-01, Greater
- Noida West.
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of Counsel appearing for the UPPCB. Learned Counsel appearing for the Noida Authority
also seeks to place on record the verification status in terms of the previous order.

5. Hence, we give further four weeks’ time to the UPPCB and NOIDA/Greater NOIDA

Authority to place on record the updated verification status in terms of the previous order
dated 29.07.2025.
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that the notices were issued to all those who had not submitted their response and as on today,
out of 22, only 12 are remaining who have not submitted the response. The same is the stand
of Counsel appearing for the UPPCB. Learned Counsel appearing for the Noida Authority
also seeks to place on record the verification status in terms of the previous order.

5. Hence, we give further four weeks’ time to the UPPCB and NOIDA/Greater NOIDA
Authority to place on record the updated verification status in terms of the previous order
dated 29.07.2025.

6. List on 27.01.2026......”
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~Qr | s Cost of the Project
Sr. Name and Address of the Project J
No. (Cr)
M/s Ajnara Sports City, Plot No-SC-02, K.P.-5, Sector-27,
1 . 76.41
Greater Noida
5 M/s Amaatra Homes (Nandi Infratech Pvt. Ltd.), Plot No-GH- 26771
02C, Sector-2C, Sector-10, Greater Noida G. B. Nagar. '
3 M/s Arihant Arden, (Promotor-Arihant Infrastructure Pvt. 172.02
Ltd.) Plot No-GH-07A, Sector-1, Greater Noida G. B. Nagar. '
A M/s ATS Dolce , Phase-2 (Domus Greens Pvt. Ltd.) Plot No- 804.95
GH-12A, Sector-Zeta-1, Greater Noida G. B. Nagar. '
5 M/s ATS HomeKraft Nobility , Plot No-1/GH-04, Sector-4, 412.53
Greater Noida G. B. Nagar. '
6 M/s ATS Kabana High , (DAR Infra Ventures Pvt. Ltd.), Plot 335.48
No-C-01, Sector-04, Haibatpur, Greater Noida, G. B. Nagar. ’
7 M/s Cherry County, ABA group-county infracture (P) Ltd. 578.09
Plot No-GH-05B,T Sector-T-4, Greater Noida G. B. Nagar. )
g M/s Eco village -11, Plot No-GH-01. Sector-16B, Greater 637.03
Noida G. B. Nagar. '
9 M/s Emenox La Solara, Plot No-GH-GH-04, Sector-16, 24,89
Greater Noida G. B. Nagar. :
10 M/s Eros Sampooranm (Ajay Enterprises Pvt. Ltd.) Plot No- 944 44
GH-01, Sector-4, Greater Noida G. B. Nagar. :
M/s Galaxy North Avenue, Plot No- GC-3/GH-03, Sector- 149 3
i 16C, Gaur City-2, Greater Noida G. B. Nagar. 31
M/s Galaxy Plaza, Plot No-CS -4/GH-01, Sector-4, Greater
12 Noida G. B. Nagar. B
M/s Galaxy Shoppe, Plot No- GC-03/GH-03, Sector-16C, 68
13 Gaur City-2, Greater Noida, G. B. Nagar. 73
M/s Nirala Estate, (Promoter-Nirala Infratech(P) Ltd.) Plot 1502.18
14 No- GH-04, Sector-Techzone-4, Greater Noida, G. B. Nagar. ’
M/s North Avenue-II, Plot No-GC-3/GH-03, Sector-16C, 149 31
15 Gaur City-2, Greater Noida, G. B. Nagar. ’
M/s Paramount Emotions (Promoter Paramount Propbuild 180.97
16 | pyt. Lid.) GH-05A Sector-01 Greater Noida. G.B. Nagar. '
| M/s Ratan Pearls. Plot No-GH-01. Sector-16, Greater Noida. 64 ]
17 G. B. Nagar.

|
|

12



”Tw \
/s Samridhi Grand AVERU® gH];O;a;gar_ 467.42 i
i SectorTechzone—IV, Greater Noida West, U- D- -
MJs Sport Village, P10t No-SC-02, < p.-05, Sector-2/> 264.34
19 Greater Noida, G- B. Nagar . - —
M/s Stellar Jeevan, (Promotor-Stellar Constellathn Projects 65
20 | Pvt. Ltd.)Plot No- GH-03, Sector-1, Greater Noida. G. B. 187.
Nagar. A v
21 M/s Supertech Ltd., Ecovillage-1 Plot No-8, Sector-1, Greater 455.97
Noida, G. B. Nagar.
) M/s Trident Embasy, (Promotor- Trident Infrahomes Ltd.) 2.1
___/____——J




